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Welfare Oftken Appointed in Gmemment 
Colooies 

*160. SHRI BHEEKHABHAI : Will 

the Minister of HOME AFFAIRS be 
pleased to state : 

<a) whether it is a fact that Welfare 
OfIiccrs appoin ted by the Ministry in the 
Government employees colonies are Dot 

given desired cooperat ion by several 
Departments even when the orders of 
Departments of Personnel and Adminis­

trative Reforms are there ; 

(b) whether the commit tees as SUIICS­

ted by the Departmcut with raeard 
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CPWD. Heal th, La w  and Order, Hort i­

cul ture .  Civic Affa i rs, DESU etc .  are 

for med in the Govern ment colon ies for 
the we l fare of residen ts ; and 

(c) if not , the reasons of the non-co­
operat ion of the said departmen ts t here­

for ? 

TH E MINISTER OF STATE IN THE 
MI NISTRY OF HOME AFFAIRS (SHRI 
NIH A R  RANJAN LASKAR) : <a> The 
Area Welfare Officers have not brought 

1 0  our notice any lack of cooperation on 

the part of various government agenc ie s 
they have to deal with. To create an 

awareness of the role of Area Welfare 

Officer and circular was issued last year 

to the concerned Departments in Deihi 

to extend all possible cooperation to 
A rea Welfare Officers in tbe di scharge of 
the functions entrusted to them . 

(b) Area Comm ittees have been for­
med by the Area Welfare Officers in a 

fe w colonies. The forum of Coordiua­
t/Ob Committees in various colon ies with 

Deputy Secretary (Welfare) in the Depart­
ment of PcnoDDel & Administrative Re-
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form. as Chairman and Presidents and 
Gen eral Secretaries ot Res idents Welfare 
Associations as members is also utilised 
for the purpose.  

(c) Does not arise ., 

Price Rile of Tyrel 

. 1 6 1 . SHRI NAVIN RAVANI : Wil l 
t he Min ister of I NDUSTR V be pleased to 
state : 

<a) whether G overnment have iss ued 
certain d i rections to tyre man ufacturing 

compan ies not to raise tyre prices ; 

(b) whether it is also a fact that tyre 
compan ies are press ing Govern ment to 
al low them to raise the prices of tyres 
and the compan ies are hoard ing the 
st ock of tyres and encouraging black­
market ing ; 

(c) whet her Delhi  Transport Uni ted 
Front met the Prime Minis ter in this 
connect ion ; and 

(d) if so,  the act ion taken by Govern­
ment to solve the tyre shortage ? 

THE MINISTER OF INDUSTRY 
(SHRI NARAYAN DATI TIWA RI) : 
(a) Tyres and tubes are not subject to 
Ilny price control . However, on the 
reported move of some manufacturers to 
increase prices of tyres and tubes in May, 
this year, the Government requested 
manufacturers to maintain prices at exis­
t ing levels. 

(b) The manufacturers have represen­
ted to the Government that in view of 
the sharp increase in the prices of various 
inputs and taxes from August, 1981,  
revision in prices o f  tyres and tubes bal 
become necessary. No instance of hoar­
ding or black-marketing of tyres bas 
come to the notice of the Govemment. 

(c) Delhi Transporters United Front 
submitted a Memorandum dated 28th 
May ,  1983 to the Prime Minister in this 
rcpre!. 

{d) There has boen no shortaae ot 
tyres in the market. 

Resettlement of Ex-Servicemen In Audamall 
and Nieobar Wand. 

1 6 1 8 .  SHRI BABU RAO PARANJPE: 
Will  the Ministe r of HOME AFFAIRS 
be pleased to state : 

(a) whether it is a fact that under a 

scheme of Resett lement of ax-scrvicemen 
in  the Islands of Andaman and Nicobar . 
further ind icat ion of Bx-servicemen'. 
fami l ies has been stopped pending a study 
of the impact of deforestation on tho 
eco - system of the ISlands ; 

(b) if so.. the resu l ts of the study and 
when the resettlement will again begin ; 
and 

(c) detai ls of the specific grievances 
of the persons rehabi l i tated there and how 
far each grievance has been readdressed ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF HOME A FFAIRS 

(SHRI N I HAR RANJAN LASKAR) : 
(a) to (c) Further indication of ex­
Servicemen families for resettlement in the 

Islands of great Nicobar has been stopped 
pend ing a study of the impact of defo­

restation on the eco-system of the Anda­
man and Nicobar Islands . The report 
in  this regard has, however, yet to be 
final ised. 

The Andaman and Nicobar Adminis­
tration have informed that the grievances 
of ex-Servicemen settled in Great Nico­
bar broadly relate to (i) issue of pattas 
(ii) improvemont of houses (ii i) replace­
ment of catt le which died ; (iv) impro­
vement of shipping acrvice ; and (vi) im. 
plementation of major projects in Great 
Nicobar. The Administration are fully 
scimd of these problems and are taking 
action to redress them. Pattas Perma­
nent tenancy rights) have already been 
issued to ex-servicemen. For construc­
tion of houses, a grant of S,OOO/- ane! a 
loan of Rs. 3000/. have been extended to 
these acttlen. In addition; lona-term 
loans under tbe Low Income Group 
Housiq Scheme have boeD extendod. 




